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Statement of Objective and reasons

To encourage the development of the State as an education hub and to
promote private sector participation in the field of higher education, it has
been decided by the State Government that private University with the
name “Baxil Garhwal University’’, Village Kol (Kusrela), Tehsil
Narendranagar, Tehri Garhwal, shall be established. The aim of the said
University is to provide innovation of education, new method of teaching
and learning and for the overall development of personality, to provide
education to the socially and economically deprived class, to promote state
related research programmes and to provide employment resources.

2- The proposed bill fulfills the above objectives.

Dr. Dhan Singh Rawat
Minister



The Uttarakhand Private Universities (Amendment) Bill, 2025
(Uttarakhand Bill No. ...... Year, 2025)

A
; Bill
further to amend in the Uttarakhand Private Universities Act, 2023,
Be it enacted by the Uttarakhand State Legislature in the Seventy-sixth year of the

Republic of India as follows :-

Short title and 1. (1) This Act may be called the Uttarakhand Private
Commencement Universities (Amendment) Act, 2025.

(2) It shall come into force at once.

Amendment of 2. In Schedule-2 of the Uttarakhand Private Universities Act,

Schedule- 2 in the 2023 after serial number 8, entry including serial number
Act ' shall be inserted, as follows namely :-
S.No Name and Main Campus of Name of Acts Sponsoring Body
the University
0. Baxil Garhwal University = The Uttarakhand Private Bhagwant Education
Village Kol (Kusrela), Universities Foundation,
Tehsil Narendra Nagar, (Amendment) Act, 2025 New Delhi.

District Tehri Garhwal.

Power to remove 3. (1) If any difficulty arises regarding the establishment

difficulties of Baxil Garhwal University, Tehri Garhwal, then
the State Government may, by order published in
the Official Gazette, make such provisions, not
inconsistent with the provisions of this Act, as
appear to it to be necessary or expedient for
removing the difficulty :

Provided that no such order shall be made
after expiry of 03 (three) years from the date of
commencement of this Act.



)

Every order made under sub-section (1) shall be laid
before the State Legislative Assembly as soon as
after it is made.



Financial Memorandum

The proposed Bill seeks to amend the Uttarakhand Private Universities Act,
2023,

2-  The proposed Bill does not involve any recurring and non-recurring
expenditure in the Consolidated Fund of the State.

Dr. Dhan Singh Rawat
Minister



Memorandum of Legislative Powers

The proposed Bill seeks to amend the Uttarakhand Private Universities Act,
2023.

2-  The proposed Bill contains only general delegation of legislative powers.

Dr. Dhan Singh Rawat
Minister




Clause-wise Memorandum

The proposed Bill seeks to amend the Uttarakhand Private Universities Act,
2023.

1. In clause 1 of the Bill provision of short title and commencement is
proposed. ;

2. Inclause 2 of the Bill provision of amendment in Schedule-2 is proposed.

3. In clause 3 of the Bill provision of power to remove difficulties is
proposed.

Dr. Dhan Singh Rawat
Minister
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